
 
 

BEFORE THE HON’BLE PRINCIPAL BENCH  

NATIONAL GREEN TRIBUNAL AT NEW DELHI 

(in O.A. 317 of 2023) 

INDEX 

Sr. 

No.  

DOCUMENTS PARTICULARS PAGE 

NUMBER 

1  Rejoinder by Applicants  1-12 

2 Annexure PX-A Two Photographs clicked on 26-06-2025 

depicting the on-going construction over 

land of pond to convert it into park 

illegally 

13 

3 Annexure PX-B Four photographs clicked on 23-07-2025 & 

27-07-2025 depicting worsened condition 

of impugned location at Model Town Ext. 

14-15 

4 Annexure PX-C Two photographs clicked on 07-07-2025 

depicting dumping of garbage at Focal 

Point area near impugned location 

16 

 

5 Annexure PX-D Three Photographs depicting dumping & 

burning of garbage at impugned location 

(open plot at Main GT Road) 

17-18 

6 Annexure PX-E SIX Photographs clicked on 27-07-2025 

depicting dumping & burning of garbage at 

200’ byepass  

19-21 

7 Annexure PX-F Three photographs clicked on 08-04-2025 

& 09-07-2025 depicting dumped garbage at 

impugned location at SBS Nagar, Pakhowal 

Road Ludhiana 

22-23 

8 Annexure PX-G Two photographs clicked on 26-07-2025 & 

27-07-2025 depicting garbage dumped 

under the bridge near static compactor 

24 

9 Annexure PX-H Two photographs clicked on 11-07-2025 

depicting dumping and lifting of garbage in 

vegetable market (collected from nearby 

inner localities of Bahadur Ke Road) 

25 

1
732



 
 

10 Annexure PX-I Four Photographs  clicked on 26-07-2025 

depicting dumping of garbage in plots at 

Churpur Road 

26-27 

11 Annexure PX-J Six photographs clicked on 26-07-2025 

depicting dumping of garbage on Banks of 

Budha Nallah near Bachan Singh Marg 

28-30 

12 Annexure PX-K Five Photographs clicked on 26-07-2025 

depicting garbage buried/ laying adjoining 

EWS Flats at Giaspura 

31-33 

13 Annexure PX-L One news Published in Dainik Bhaskar 

pertaining to Ludhiana ranked 2 amongst 

dirtiest cities of Ludhiana as well as hell 

like situation at Primary Dump 

34 

13 Annexure PX-M A news published in Dainik Savera 

dated 11-07-2025 depicting unscientific 

way of collection of unsegregated 

garbage 

35 

14 Annexure PX-N One news pertaining to more than 80 

missing e-Rickshaws as published on 

19-05-2025 by Hindustan Times 

36 

15  Affidavit by Applicant No. 1 37 

16  Service of document to respondents 38 

 

 

 
 
 
Date: 28-07-2025         Er. Kapil Dev 
Place: Ludhiana        (Petitioner No. 1)         
       (Petitioner in Person) 

 

 

 

 

 

email: aroraengineers@gmail.com
Mobile: 9872007872

2733



 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

AT PRINCIPAL BENCH, DELHI 

  (In O.A. No.  317 of 2023)  

 

In the matter of:  

Kapil Dev & anr.       ….   Applicants 

vs.  

State of Punjab & ors.      ..     Respondents 

  

Rejoinder against No ACTION by the ADC, Ludhiana (appeared on 

behlf of the DC cum District Magistrate) as well as Commissioner 

Municipal Corporation Ludhiana on issue of Solid Waste 

Management – Non-compliance of orders of this Hon’ble Tribunal 

as well as failure in processing of garbage till date  

Hon’ble sir,  

Most respectfully showeth 

The Applicants humbly submit as under: 

1. That after raising the issue of unscientific way of dumping as well as burning the 

garbage at various locations, this Hon’ble Tribunal pleased to appoint learned 

Advocate Sh. Bhanwar Pal Jadon as Local Commissioner to verify the actual and 

factual conditions. The report dated 02-12-2024 submitted by the learned court 

commissioner clearly depicted that the joint committee as well as respondents had 

filed false and misleading report before this Hon’ble Tribunal. On 28-03-2025, the 

ADC Ludhiana (appeared on behalf of the DC Ludhiana) had submitted that the solid 
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waste in all the locations would be remediated and compliance report will be 

submitted within three months.   

 

2. That out of issue of 27 locations, 11 locations pertained to issue of burning of 

garbage/organic waste only. However, other 16 locations pertained to illegal 

dumping of tons of garbage and the Respondents have failed to process the 

garbage scientifically at even single location as same remains unsegregated and 

shifted to primary dump resulting in huge increase in garbage along roadsides at 

Tajpur Primary dump, waiting for outburst of epidemic in Ludhiana. It is pertinent 

to humbly submit here that in recent Swactha Sarvekhan by MoUHA.  Ludhiana has 

ranked 2 amongst most dirtiest cities of India . At present, there is no processing of 

Garbage at Tajpur Primary dump resulting in increase in legacy waste despite 

directions of this Hon’ble Tribunal. Further, only 5 Lakh MT of Garbage was claimed 

to processed by MCL in last three years (against 12 Lakh MT generated in three 

year) , however what has been done with RDF is still a mystery as it was duty of 

MCL to dispose it of in scientific manner. The Respondents have deliberately wasted 

the precious time of this Hon’ble Tribunal and caused major damage to Environment 

till date.  

S. 

No.  

Particulars as per Original 

Application 

PRESENT STATUS OF 

LOCATIONS 

1 Near Village Gill on both sides of 

Road  

Garbage is being dumped into 

Village Pond and roadsides by 

MCL, Village Panchayat & 

The Garbage has been buried within 

the pond resulting into major 

damage to Environment as well as 

ground water due to leaching of 

toxic fluid from buried garbage. 
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Private Hoteliers/Marriage  

Palaces 

Further, instead of reviving the 

pond, the DC who is responsible for 

rejuvenation of impugned village 

pond in connivance with the BDPO, 

instead of reviving the pond, has 

started converting Pond into park 

illegally and have started some 

construction work too.  Two 

Photographs clicked on 26-06-2025 

depicting the on-going construction 

over land of pond to convert it into 

park illegally are produced herewith 

as Annexure PX-A        

2 Block-C, Model Town Extension 

-  Garbage is being dumped on 

daily basis into plot of LIT by 

MCL and put on fire by migrant 

labours 

The condition of this location has 

worsened as garbage & demolition 

waste is spread all over the area 

resulting into fear of spreading of 

disease in the locality, garbage is 

put on fire frequently & the road to 

EWS colony is full of stinking 

effluent leached through garbage. 

Four photographs clicked on 23-07-

25 & 27-07-2025 depicting 

worsened condition of impugned 

location at Model Town Ext. are 

produced herewith as Annexure PX-

B.     

3 Model Town Ext. Block-D Road 

to ATI Chowk 

The unsegregated garbage is 

collected here as shifted to primary 

garbage dump site where no 

processing of garbage is done, 

resulting into increase in legacy 

waste day by day and it seems that 

department is waiting for outburst 

of epidemic in Ludhiana.  

4 Jawahar Nagar Camp As above  
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5 Near Suffian Chowk As above  

6 Budha Nallah near Gaushala 

Funeral Ground 

No garbage is dumped here  

7 Focal Point Road opp. 

Vishwanath Mandir 

Unsegregated Garbage is still 

dumped at this location & burnt 

frequently. Further, the MCL has 

started dumping garbage on other 

road towards eastern side and the 

situation along that road is 

pathetic. Two photographs clicked 

on 07-07-2025 depicting dumping 

of garbage near impugned location 

are produced herewith as Annexure 

PX-C.   

8 On Main G.T. Road opp. 

Wholesale vegetable market 

The unsegregated garbage in huge 

quantity is being dumped on daily 

basis resulting in major 

environmental issues. No processing 

is being done and the garbage is put 

on fire too. Two Photographs 

clicked on 24-07-2025 depicting 

dumping & burning of garbage at 

impugned location (open plot at 

Main GT Road) are Annexure PX-D.  

9 Saidan Chowk 

 

No garbage is being dumped here  

10 Near Budha Nallah, Bajwa Nagar There is no Static Compactor near 

this location. The garbage might be 

dumped at some other place and 

shifted to primary dump where no 

processing is being done, resulting 

in increase in legacy waste 

11 On 200’ byepass near railway lines The unsegregated garbage is still being 

dumped & burnt at various locations 

and no processing is done. Six 

Photographs clicked on 27-07-2025 

6737



 
 

depicting dumping & burning of 

garbage at 200’ byepass are produced 

herewith as Annexure PX-E.  

12 Shaheed Bhagat Singh Nagar, 

Pakhowal Road, Ludhiana 

The garbage is being dumped at this 

location and put on fire on routine 

basis. The cleaning done at the time 

of visit by the learned court 

commissioner was mere an eyewash 

as garbage can be seen dumped 

along roadsides near this location. 

Three photographs clicked on 08-

04-2025 & 09-07-2025 depicting 

dumped garbage at impugned 

location at SBS Nagar, Pakhowal 

Road Ludhiana are produced 

herewith as Annexure PX-F.  

13 Near Lakkar Wala Pul (Old 

Kacheri area) 

The Garbage is being dumped 

outside Static Compactor Building 

daily in huge quantity and being 

handled unscientific way. Two 

photographs clicked on 26 & 27-07-

2025 depicting garbage dumped 

under the bridge are produced 

herewith as Annexure PX-G. 

14 Inner Roads at Bahadur K Road The unsegregated garbage is being 

shifted to Wholesale Vegetable 

Market where most of the garbage 

collected from inner roads of 

Bahadur  K Road area  is being 

dumped in open during night hours.  

Two photographs clicked on 11-07-

2025 depicting dumping and lifting 

of garbage in vegetable market 

(collected from nearby inner 

localities of Bahadur Ke Road) are 

produced herewith as Annexure PX-
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H.  

15 Churpur Road Garbage is being dumped in open 

plots along this road on daily basis 

again and there is no provision of 

processing of garbage. Four 

Photographs  clicked on 26-07-2025 

depicting dumping of garbage in 

plots at Churpur Road are produced 

herewith as Annexure PX-I  

16 Garbage dumped on Bank of 

Budha Nallah near Bachan Singh 

Marg 

The condition at this location has 

worsened as garbage in huge 

quantity is dumped here. Six 

photographs clicked on 26-07-2025 

depicting dumping of garbage on 

Banks of Budha Nallah near Bachan 

Singh Marg are produced herewith 

as Annexure PX-J 

17 Giaspura EWS Flats  WORST CONDITION AT THIS 

LOCATION AS Garbage is huge 

quantity is still lying there and no 

action has been taken till date. 

Major portion of Garbage has been 

buried under the soil to run away 

from duty of processing it 

scientifically. Five Photographs 

clicked on 26-07-2025 depicting 

garbage buried/ laying 8djoin EWS 

Flats at Giaspura are produced 

herewith as Annexure PX-K.    

18 Old Primary Site at Hambran 

Road  

Huge piles of garbage is laying there 

resulting in contamination of 

groundwater and environment. Now, 

the MCL has started processing the 

same but timeline for same is not 

known and way of handling of RDF 

is again a mystery. Four 
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3. That the ADC who appeared on behalf of the Deputy Commissioner of 

Ludhiana had submitted before this Hon’ble Tribunal that the garbage 

Photographs depicting   

FEW ISSUE OF ORGANIC WASTE PUT ON FIRE ON ROUTINE BASIS 

19 At Leisure Valley Block C, BRS 

Nagar, Ldh 

No further incident of fire now   

20 In and outside two nearby Parks 

of Block-G, near City Centre, 

SBS Nagar, Ludhiana 

As above   

21 AT Civil Surgeon Office, Civil 

Lines Ludhiana 

As above   

22 Model Town near Barista Chowk As above   

23 Near MGM School, dugri The garbage is still put on fire in 

routine. Despite repeated 

complaints to Sh. Vipal Malhotra 

and Commissioner, MC Ludhiana, no 

action is taken against the 

contractor of Daily Vegetable 

Market.   

24 Fire to organic waste in Park 

Opp. Jain Mandir, 200’ Road 

No further incident of fire now   

25 DC Office, Ludhiana No further incident of fire now   

26 Non-utilisation of resources  More than 80 E-Rickshaws out of 

350 are missing and since garbage is 

collected through informal sector, 

such rickshaws might being used for 

other purposes. The Commissioner, 

MC has no clue regarding missing 

rickshaws and has taken no action 

till date.   

27 Shaheed Bhagat Singh Nagar, 

Pakhowal road 

Garbage is still put on fire and it is 

evident from Photograph clicked on 

08-04-2025 (Annexure PX-F)  
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will be processed and report would be submitted within three months. 

However, the situation has worsened near the habitats and the Deputy 

Commissioner cum District Magistrate of Ludhiana has caused major 

damage to the village pond by allowing its conversion to Park after 

burying the garbage underneath, which would result in increased the 

groundwater contamination. Earlier, the Joint Committee comprising of 

District Magistrate, MCL & PPCB had submitted false report and taking 

cognizance of the same, this Hon’ble Tribunal had directed the members 

of joint committees to file personal affidavit, however despite such 

directions, there is no change in attitude of the authorities including 

members of joint committee and due to such deliberate and malafide 

intensions, Ludhiana has ranked 2 amongst most dirtiest cities of 

India. A news published in Dainik Bhaskar on 22-07-2025 depicting the 

present condition of Primary dump (no wall around garbage as area 

under garbage is increasing day by day) and irresponsible behavior of 

authorities is produced herewith as Annexure PX-L.  

 

4. That MCL claims 1100MT of garbage everyday and garbage is collected 

through informal sector who dumps garbage along roadsides and in 

open plots frequently. The Garbage is not segregated and even if it is 

segregated in some localities, it is collected and dumped at same location 

at Tajpur Dump. A news published in Dainik Savera dated 11-07-2025 

depicting unscientific way of collection of unsegregated garbage is 

produced herewith as Annexure-M. Most of the E-rickshaws purchased 

10741



 
 

by MCL for collection fo garbage are missing since many months and the 

Commissioner, MCL has not taken action till date. One news pertaining 

to more than 80 missing e-Rickshaws as published on 19-05-2025 by 

Hindustan Times is produced herewith as Annexure PX-N. The MCL has 

even failed to collect the garbage effectively from posh localities of 

Ludhiana like BRS Nagar, SBS Nagar, Model Town Ext., Urban Estate 

Dugri etc., the condition of old city and poorly developed and regularized 

illegal colonies can be well imagined. Further, GLADA has no record of 

garbage generation & way of collection & processing in colonies approved 

by it outside MCL limits of Ludhiana. There is clear cut violation of SWM 

Rules 2016 by MCL as well as GLADA and impugned locations are just 

few amongst large number of similar locations and residents of Ludhiana 

are living in hell like situation due to dumping and burning cases of 

garbage and organic waste.   

 

PRAYER: 

Keeping in view of the report submitted by the learned Court Commissioner, facts 

produced above by the Applicant, it is evidently clear that the Deputy Commissioner of 

Ludhiana, Commissioner, MCL as well as PPCB have never performed their lawful duty 

as per SWM Rules 2016 & rejuvenation of Ponds. Their submissions are far away from 

the actual ground reality and action and leading to sheer wastage of precious time of 

this Hon’ble Tribunal again and again since last two years in this case. Despite knowing 

the facts that they submitted false and fabricated report earlier, they still haven’t acted 
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to process the garbage from impugned locations. The Applicants humbly prays to this 

Hon’ble Tribunal as under: 

i. Prayer for taking action against the members of Joint Committee for submitting 

Incorrect & false report before this Hon’ble Tribunal.  

ii. Prayer for taking action against the ADC (appeared on behalf of the DC, 

Ludhiana) as well as Commissioner. MCL under section 26 & 28 read with Section 

25 of NGT Act who failed to process and clear all the impugned locations till date. 

   

iii. Kindly accept our prayer and impose Environment Penalty on all the concerned 

departments for their illegal act of damaging the Environment again and again.  

iv. Kindly accept our prayer as submitted in the Original Application & issue 

directions to the Respondents. 

v. Any other as deemed to be fit by this Hon’ble Tribunal.   

    

 

Date: 28-07-2024       Er. Kapil Dev 

Place: Ludhiana        (Applicant No. 1- in person) 
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ANNEXURE PX-A 

Location: VILLAGE GILL POND – GARBAGE BURRIED AND POND BEING ILLEGAL CONVERTED 

INTO PARK ALONG WITH CONSTRUCTION ACTIVITIES 
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ANNEXURE PX-B 

Model Town Ext. adjoining residential area:  
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ANNEXURE PX-C 

LOCATION: FOCAL POINT   
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ANNEXURE PX-D 

LOCATION: MAIN GT ROAD, OPP. WHOLESALE VEGETABLE MARKET 
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ANNEXURE PX-E 

200’ BYEPASS ROAD, DUGRI – GLADA AREA  

 

 

 

750



20 
 

 

 

 

 

751



21 
 

 

 

 

 

 

752



22 
 

ANNEXURE PX-F  

LOCATION: SBS NAGAR, PAKHOWAL ROAD 
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ANNEXURE PX-G 

LOCATION: NEAR LAKKAR WALA BRIDGE, CIVIL LINES, LUDHIANA 
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ANNEXURE PX-H 

LOCATION: garbage collected at Vegetable Market from nearby colonies of Bahadur-K – 

Road – the dumped garbage includes major portion of garbage of vegetable market too 

1  
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ANNEXURE PX-I 

LOCATION : Churpur Road locality  
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ANNEXURE PX-J  

LOCATION: BANK OF BUDHA DARIYA, NEAR BACHAN SINGH MARG 

 

 

 

759



29 
 

 

 

 

 

760



30 
 

 

 

 

 

 

761



31 
 

ANNEXURE PX-K 

LOCATION: GIASPURA EWS FLATS:   

         

 

EWS FLATS 
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                                Huge quantity of Garbage buried under soil backside Giaspura EWS Flats 
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ANNEXURE PX-M      35766



ANNEXURE PX-N   36767
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